
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 
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DATE OF JUDGMENT: 26th March 1993 

BETWEEN: 

Mr. MoM. Afzal 
	

Applicant 

AND 

I Thy HorLg1boré-- --

Madras-600008. 

2. The Superintending Engineer, 
Hyderabad Central Circle, 

	

~nWn • 	t_. 	Inc 
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APPEARANCE: 
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CORAM: 

Hon'ble Stir! RBa1asubramanian, Member (AdmnJJR 

Honb1e Shri T.ChandraseJchara Reddy, Member (Judl.) 
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JUDGMENT OF THE DIVISION BENCH DELIVERED BY THE HON'BLE 
SHRI R.BALASUBRAMANIAN, MEMBER (ADMN.) 

Heard Shri C.Suryanarayana, learned counsel for 

the applicant and Mr N.V.Ramana, learned Standing Counsel 
tor the respondents. 

2. 	In this case, it is represented that the applicant 

made a representation on 17.12.1992 to the Superintending 
and also another representation dt.3.3.1993. 

Engineer, Madras Central Circlet We dispose of this 

application with a direction to the respondents to pass 

final orders on the representations dated 17.12.1992 and 

1.11QQI nonA4nry T.T{*l *hc,,, t..4l-L4- - 	 __.0 s..__ 

from the date of receipt of this order. No order as to 

costs. 

(Dictated in the open Court). 

(R.BALASUBRAMANIAN) 	 (T.CHANDRASEKHARA REDD+) 
Member (Admn.) 	 Member (Judi..) 

Dated: 2th March, 1993. 

To 
The Superintending Engineer (Coordination) 

SZ/CPWD, EgrmDre, Madras-8. 
The Superintending Engineer, Hyderabad Central Circle, 

vsn 	 CPND, I-lyderabad-195. 
One copy to Mr.C.Suryanarayana, Advocate, CAT.Hyd. 
One copy to Mr.NV.Ramana, Addl.CGSC.CAF.Hyd. 
One spare copy. 



.4 	 1 

p 4 

TYPED BY 	COMPARED 

CHECKED 6V APPROVED BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH AT HYDERABAD. 

THE RON' BLE ML.JUSTICE.)t?NEELADRI RAO 
CHAIRMAN / 

AND 

THE HON'BLE MR.h.BALA$UBRfl4ANIAN : 
MEYJBER(AU'4N) 

AND 

THE HON'ELE MR.T.CHANDRASEKHAR 
REDDY : MEER(JUEL) 

DATED; z6- 3 -1993 

ORSE/JUEGME NI' 

R.P./CP/M.A.No. 

in 

Ta-Nc-- 	 (W.P.No 	. 

. Admittd and Interim directions 

issu~

lu 

;alo a. 

Disposed of with directions 
.- 	 -- 

. 	 Disrnisped as withdrawn. 

- •Disrnised 	- 

- 	- 	 Dism/ssed for default.. 

Ordirecv'Rejected. 

No order as to 

beoflal Atsminigt,atjye T,ji, gd 
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